CC No. 8779/2019

State Vs Rinku @ Khajjal
FIR NO. 51072019

PS Punjabi Bagh

28-08-2020 . o
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
carlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions ol
the Hon’ble High Court).

Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hon’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.
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CC No. 4585/2019

State Vs Vikash Kumar @ Noddy
FIR NO. 206/2019

PS Punjabi Bagh

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
carlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of

the Hon’ble High Court).

Present: Ld APP for the State.
As per the circular nujmber 26/DHC/2020 dated 30-07-2020

of Hon’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.

IC/Delhi
28-08-2020

Scanned with CamScanner




CC No. 3272/2019

State Vs Sona Lal

FIR NO. 386/2018
PS Punjabi Bagh

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of
the Hon’ble High Court).
Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020
of Hon’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.

[\

MM: West Distric
A 28-08-2020
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CC No. 3179/2019 v

State Vs Sujan Singh @ Ghotiya l
FIR NO. 1032/2019

PS Punjabi Bagh 7

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of
the Hon’ble High Court).

Present: Ld APP for the State.
LAC Sh. Sanni Garg, 1d. Counsel for accused Raj Bhatia is

present through Cisco Webex meet application.
Sh.C. P. Singh, Ld. Counsel for other accused person.
As per the circular number 26/DHC/2020 dated 30-07-2020 4

of Hon’ble High Court, the matter be put up for purpose o
fixed on 21-11-2020. :

Scanned with CamScanner
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CC No.63/2018
State Vs Ajay Kumar
FIR NO. 01/2017

PS Punjabi Bagh

28-08-2020

File taken up today in co
circular number 26/DHC
earlier en-blocked on 24-04-2020 for 28-08-2020

the Hon’ble High Court).

Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hen’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.

mpliance of orders of Hon’ble High Court vide its

12020 dated 30-07-2020. (The present case was
as per the directions of

(Ma
MM: West District:

Scanned with CamScanner




CC No. 72764/2016
State Vs Kriti

FIR NO. 1123/2015
PS Punjabi Bagh

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of
the Hon’ble High Court).

Present: Ld APP for the State.

Sh. Abhimanyu, 1d. Counsel for accused Neelam.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hon’ble High Court, the matter be put yp for purpose
fixed on 21-11-2020.

Scanned with CamScanner
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CC No. 72312/2016
State Vs Suresh Kumar
FIR NO. 394/2015

PS Punjabi Bagh

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of
the Hon’ble High Court).

Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hon’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.

Scanned with CamScanner
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CC No. 61940/2016
State Vs Shyambeer
FIR NO. 81/2014
PS Punjabi Bagh

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of

the Hon’ble High Court).

Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hon’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.

edwan)

MM: West Distri HC/Delhi
28-08-2020
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CC No. 64345/2016
State Vs Dilip Singh
FIR NO.223/2012
PS Punjabi Bagh

28-08-2020

File taken up today in compliance of orders of Hon’ble High Court vide its
circular number 26/DHC/2020 dated 30-07-2020. (The present case was
carlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of
the Hon’ble High Court).

Present: Ld APP for the State.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hon’ble High Court, the matter be put up for purpose
fixed on 21-11-2020.

MM: West Distric
28-08-2020

Scanned with CamScanner
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CC No. 72658/2016
State Vs Imran
FIR NO.199/2009
PS Punjabi Bagh

28-08-2020
File taken up today in compliance of orders of Hon’ble High Court vide its

circular number 26/DHC/2020 dated 30-07-2020. (The present case was
earlier en-blocked on 24-04-2020 for 28-08-2020 as per the directions of
the Hon’ble High Court).

Present: L.d APP for the State.
Ms. Rashmi, Ld. Counsel for accused alongwith accused is

present through Cisco webex meet application.
As per the circular number 26/DHC/2020 dated 30-07-2020

of Hor’ble High Court, the matter be put pp for purpose
fixed on 21-11-2020.

: THC/Delhi
28-08-2020
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Om Prakash Shokeen
Vs.

The Branch Manager, State Bank of Mysore elc.
Case N0.20044/16, PS Punjabi Bagh

28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its

circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: None for the LRs of the deceased.

Presence of the parties could not be procured on the Cisco
webex meet application. In the interest of justice, be put up for purpose fixed
on 21.11.2020.

(West)/THC:Delhi
.08.2020

Scannex d with CamScanner




Case N0.22505/16

PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: None for complainant.

Presence of complainant could not be procured on the Cisco
webex meet application.

In the interest of justice, be put up for purpose fixed on
21.11.2020.

MM-01(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner



FIR No.620/16

Case No.75984/16

PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
- circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.

Accused absconding.

In the interest of justice, be put up for purpose fixed on
21.11.2020.

Scannex d with CamScanner



FIR No.113.12

Case No.6489/17

PS Punjabi Bagh

S/v Cancellation
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
, None for LRs of deceased.

In the interest of justice, previous order be complied afresh for
21.11.2020.

28.08.2020

Scannex d with CamScanner



FIR No.286/17

Case N0.2705/18

PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular n0.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.

Accused absconding.
In the interest of justice, previous order be complied afresh for

21.11.2020.

Scannex d with CamScanner
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FIR No.57/18
Case No.6977/18
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
None for accused.
Presence of accused could not be procured on the Cisco webex

mect app.
Be put up for purpose fixed on 21.11.2020

MM-01(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner



Manoj Kumar Vs. State
Case No0.3516/19
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: None for complainant.
Presence of complainant could not be procured on the Cisco
webex meet app. In the interest of justice, no adverse order is passed today.
Be put up for purpose fixed on 21.11.2020.

MM-01(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner



FIR No0.390/18
Case No.7110/19
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular n0.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
Complainant is stated to be have expired.
Death verification report of the complainant not received.
In the interest of justice, previous order be complied afresh for
21.11.2020.

(MAN DWAN)
MM-01(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner
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FIR No.430/19

Case No.8109/19

PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.

None for accused.
Summons were issued to the accused, however, the same could

not be received back due to Covid19. In the interest of justice, let previous
order be complied afresh for 21.11.2020.

Scannex d with CamScanner

T e ———

A i T O T
[ ST R gD S >4 2



FIR No.444/19
Case No.8110/19
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
None for accused.
Summons were issued to the accused, however, the same could
not be received back due to Covid19. In the interest of Justice, let previous
order be complied afresh for 21.11.2020.

(West)/THC:Delhi
8.08.2020

Scannex d with CamScanner
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FIR No.480/19
Case No.10016/19
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
None for accused.
Summons were issued to the accused, however, the same could
not be received back due to Covid19. In the interest of justice, let previous
order be complied afresh for 21.11.2020.

(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner



FIR No.418/19
Case No.10020/19
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court). \
Present: Ld. APP for the State.
None for accused.
Summons were issued to the accused, however, the same could
not be received back due to Covidl9. In the interest of justice, let previous
order be complied afresh for 21.11.2020. |

M VEDWAN)
MM-01(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner
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FIR No0.246/19
Case No.10045/19
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular n0.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
None for accused persons.
Summons were issued to the accused persons, however, the
same could not be received back due to Covid19. In the interest of justice, let
previous order be complied afresh for 21.11.20

(West)/THC:Delhi
28.08.2020

Scannex d with CamScanner



FIR No.584/19
Case No0.632/20
PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
None for accused.
Summons were issued to the accused, however, the same could
not be received back due to Covidl9. In the interest of justice, let previous
order be complied afresh for 21.11.2020.

Scannex d with CamScanner



FIR No.708/19

Case No0.948/20

PS Punjabi Bagh
28.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular n0.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 24.04.2020 for 28.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.

None for accused.
Summons were issued to the accused, however, the same could

not be received back due to Covid19. In the interest of justice, let previous
order be complied afresh for 21.11.2020.

(West)/THC:Delhi
8.08.2020

Scannex d with CamScanner
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